[ 16 March, 2022 ]

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the Zero
Hour mention made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Zero Hour mention made by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

DR. L. HANUMANTHAIAH (Karnataka): Sir, | also associate myself with the Zero
Hour mention made by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the Zero Hour mention made by the hon. Member.
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PHRAT I

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Zero Hour mention
made by the hon. Member.

Need to include remaining tribal people under Scheduled Tribe category in the Union
territory of Puducherry

SHRI S. SELVAGANABATHY (Puducherry): Hon. Chairman, Sir, | would like to
plead for the inclusion of the left out four tribal communities under the list of
Scheduled Tribes. They are Kattunayakan, Yerukula, Malaikurawan and Kurumans.
All these four communities are desiring to be included in the list of Scheduled Tribes.
Since 2016, the Government of Puducherry is pleading to include them in the list of
Scheduled Tribes, but the Central Government has not given permission to include
them in the list of Scheduled Tribes. They are living in clusters; they are living in the
remote areas of Puducherry. They are not able to avail the facilities given to the
Scheduled Tribes. They are also not able to avail of the reservation and other
concessions given to them. Therefore, the Government of Puducherry has been
pleading for a long time for inserting these four communities in the list of Scheduled
Tribes. In this connection, the Government has formed a committee to study and
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look into the matter and the Committee recommended the inclusion of five
communities in the list of Scheduled Tribes. The State Government recommended
this to the Central Government, but the Central Government included only lrular
community in the list of Scheduled Tribes. In respect of inclusion of the remaining
four communities which are now under the backward category, the Ministry of Tribal
Affairs, the Government of India, sought for additional particulars from the
Government of Puducherry. To submit the particulars, the Government of
Puducherry had sought the assistance of an officer from the Central Government.
The officer was deputed and he conducted inspection in all the areas for a week and
submitted the report to the Central Government. But, so far, the permission is not
given to include these four communities in the list of Scheduled Tribes. | request the
hon. Union Minister of Tribal Affairs, through you, to kindly expedite the matter for
getting the approval for inclusion of these remaining four backward communities in
the list of Scheduled Tribes because they are the most deserving and we have to give
them chance to avail of all the benefits. Thank you.

SHRI P. WILSON (Tamil Nadu): Sir, | associate myself with the Zero Hour mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Zero Hour mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

Need to give classical language status to Marathi

SIeH ToT STENhRIG UIfe e (VBRI : "R WEled, H J81 39 91 Bl qIe<M
& fo @<t ¢ o 7131 o1 2Rt AT &1 &1t e i Anfey) &8 STifcri 3iiR et
& SART WRIST dleld &1 ARIST 71 s Uell, g, &3 3R AWpiral &l ST g1 A
TRTST YTST BT 3T HY TR ISTT TS IRE BRIS Al B I8 T 81 BIex H=~T 7

* Hindi translation of the original speech delivered in Marathi.



